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DELHI LEGISLATIVE ASSEMBLY

BULLETIN PART-I
(BRIEF RECORD OF PROCEEDINGS)

THURSDAY, MARCH 30, 2000 / CHAITRA 10, 1922 (SAKA)

2,00 PM

02 PM

3.06 PM

3.09 PM

No.: 30

QUESTIONS

STARRED : Starred Questions 102, 104 to 111 and
supplementaries thereto were orally asked and
answers given. '
Replies to Starred Questions 101, 103 and 112 to
120 were laid on the Table of the house.
UNSTARRED : Replies to Unstarred Questions 342

to:349 (except Question No.350) were laid on the
Table of the House.

STATEMENT BY MINISTER

Dr. Narendra Nath, Minister of Education made a
statement in the House regarding regular supply
of academic books by the Delhi . Text Book Bureau.
He also assured the House that there was no

... shortage 'of books and regular and uninterrupted

flow ‘of books:in thé market shall be ensured by
the Govt.

PAPERS LAID ON THE TABLE OF THE HOUSE

Dr. Narendra Nath, Minister of Education laid on
the Table of the House a copy of the Annual
Report - of Guru Gobind Singh Indraprastha
University for the year ending December,1998 and

financial year ending March,1999.

Some Members from the Treasury Benches raised the
matter regardiang. the notice of no-confidence
given against the Hon'ble Deputy Speaker. Chair
informed the House that the notices were under
examination by the Secretariat and he will inform
the House after applying his mind. The Members,
however, continued to shout and demanded

immediate ruling on_ the notices. = Seeing the
‘defiant mood of the Members, the Chair agreed to

give his ruling regarding admissibility or

1otherwise of the notices after the tea-break.

COI’Itd-....-Z/"




I

7.

8.

3.27 PM

4.02 PM

4.37 PM

P

SPECIAL ‘MENTIONS

The .following Members raised issues

under Rul

e 287 :-

1. Dr. Harsh Vardhan

2+ Shri
3+ S8Shri
4, Shri
5 8hri
6« Shri
7. Shri
8. Shri
9. Shri
10. Shri
BUDGET 20

Tarvinder Singh Marwah
Bhisham Sharma

Amrish Singh Gautam
Shadi Ram

Mohan Singh Bisht

Roop Chand

Mala Ram Gangwal

Veer Singh

Puran Chand Yogi

00-2001

Further discussion on the statement of
estimated receipts and expenditure of

the Govt.
2000-2001
participa

1. Shri
2. Shri

House re-

of NCT of Delhi for the year
. The following Members
ted in the discussion :-

Veer Singh
Radhey Shyam Khanna

| TEA-BREAK

asSembled.

RULING ON THE NOTICES REGARDING

REMOVAL OF DY. SPEAKER

1., Giwvin
notic

g his ruling on the two
es regarding removal of Dy.

Speaker given notice of by Sh.

Jagdi
the
that
three
1} it
Secr
ii) make
: unde

sh Anand and 16 other Members
Speaker informed the House
the notice was defective on
counts viz.

was not addressed to the
etary as per rules.

s no mention of the rule
r which it has been given and

iii) is violative of Rule 253 (iii) as
it contains charges, imputations

and d

efamatory statements.

2. As regards the second notice on

the s
that
the n

ame issue, the Chair informed
the notice was in order but
otice period of 14 days could

not be achieved as the present

Sessi
7.4.2
whom

infor
inten

on would 1last only upto
000 and Chief Minister with
matter was discussed, has
med that the govt. does not
d to immediately reconvene

the Session after its adjournment

sine
Hence

dine on 7th April, 2000.
the notice would

automatically lapse.

186
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4,42 PM . .

4.47 PM

4.49 PM

5.

Discussion on Budget(contd..)

2. Shri Radhey Shyam Khanna

Dr. Jagdish Mukhi drewthe~=
attention of Chief Minister on the
demolition of houses of 15 years old. in
Alipur area.

Chief Minister assured to look into the
matter.

Discussion on Budget(Contd..)

3. Shri shish Pal

4. Shri Avinash Sawhney

5. Sh. Shoib Igbal

6. Dr. S.C. Vats

7. Shri Tarvinder Singh Marwah

X



13. 5.34 PM

14, 5.55 PM

18, 6.01 PM
6.03 PM

DELHI

MARCH 30, 2000.

o a

Reply of Debate on Budget 2000-2001

Shri Mohinder Singh Saathi, Minister of
Finance replied to the debate on discussion
on the Statement of Estimated Receipts and
Expenditure of the National Capital
Territory of Delhi for the year 2000-2001.

Demands for Grants

The Demands for Grants under the Head
Revenue and Capital in each of the 13
Demands were put to vote separately and
passed by the House. A total Demand of
Rs.35,37,71,99,000/- under the Revenue Head
and Rs.30,43,07,15,000/- under the Capital
Head totalling to Rs.65,80,79,14,000/- were
voted and Recoveries of Rs.337500000/-
under the Revenue Head and 3821700000/-
under the Capital Head totalling to
Rs.4159200000/- were passed.

Appropriation Bill (No.2) 1999

Shri Mahinder Singh Saathi, Minister of
Findnce, ' introduced "The Appropriation
(No.2) Bil1,2000 (Bill No.5 of 2000).

The  Motion for consideration of the
Appropriation (No.2) Bill,2000 having been
adopted by the House, the clause-by-clause
consideration of the Bill was taken up.

Clause 2,3 and Schedule were put to vote and
adoapted.

Clause 1, Preamble and Title were also put
to vote and adopted.

Shri Mahinder Singh Saathi moved that the
Bill be passed.

The Bill was put- to vote and adopted
unanimously.

(The House was adjourned till 1400 hours on
Friday, 31st March,2000).

S.K. SHARMA
SECRETARY
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